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Title: Papers laid on the Table of the House by Ministers/members.

 

 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS AND MINISTER OF STATE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (SHRI E. AHAMED): On behalf of Shri S.M. Krishna, I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions)
of the Haj Committee of India for the year 2009-2010,
alongwith Annual Accounts.

 (ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Haj Committee of India
for the year 2009-2010.

(2) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 5131 /15/11)

 

 

THE MINISTER OF OVERSEAS INDIAN AFFAIRS AND MINISTER OF CIVIL AVIATION (SHRI VAYALAR RAVI): I beg to lay
on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of section 619A of the Companies Act, 1956:-

(i) Review by the Government of the working of the Pawan
Hans Helicopters Limited, New Delhi, for the year 2009-2010.

 

 

 
 (ii) Annual Report of the Pawan Hans Helicopters Limited, New

Delhi, for the year 2009-2010, alongwith Audited Accounts
and comments of the Comptroller and Auditor General
thereon.

(2) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 5132 /15/11)

 

(3) A copy of the Memorandum of Understanding (Hindi and English versions) between the Pawan Hans Helicopter Limited
and the Ministry of Civil Aviation for the year 2011-2012.

(Placed in Library, See No. LT 5133 /15/11)

 

(4) A copy each of the following Notifications (Hindi and English versions) under Section 53 of the Airports Economic
Regulatory Authority of India Act, 2008:-

(i) The Airport Economic Regulatory Authority, Appellate Tribunal (Forms for Application and Appeal and Fee) Rules,
2010 published in Notification No. G.S.R. 702(E) in Gazette of India dated the 25th August, 2010, together with



a corrigenda thereto published in Notification No. G.S.R. 389(E) dated 19th May, 2011 and Notification No.
G.S.R. 436(E) dated 7th June, 2011.

(ii) The Airport Economic Regulatory Authority, Appellate Tribunal (Salaries and Allowances and other Terms and
Conditions of Service of the Chairperson and other Members) Rules, 2011 published in Notification No. G.S.R.
588(E) in Gazette of India dated the 29th July, 2011.

(iii) The Ministry of Civil Aviation, Airports Economic Regulatory Authority Employees (number of posts and
conditions of service) Rules, 2011 published in Notification No. G.S.R. 589(E) in Gazette of India dated the
29th July, 2011.

(5) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at item No. (i) of (4) above.

(Placed in Library, See No. LT 5134 /15/11)

 

 

THE MINISTER OF COAL (SHRI SHRIPRAKASH JAISWAL): I beg to lay on the Table a copy of the Report (Hindi and English
versions) of the Comptroller and Auditor General of India-Union Government (Commercial) (No. 9 of 2011-12) (Performance
Audit) − Coal India Limited Corporate Social Responsibility under Article 151(1) of the Constitution.

(Placed in Library, See No. LT 5135 /15/11)

 

 

 

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS AND MINISTER OF
STATE IN THE PRIME MINISTER'S OFFICE (SHRI V. NARAYANASAMY): I beg to lay on the Table a copy each of the
following Notifications (Hindi and English versions) under sub-section (2) of Section 3 of the All India Services Act, 1951:-

(1) The All India Services (Death-Cum-Retirement Benefits) Amendment Rules, 2011 published in Notification No. G.S.R.
585(E) in Gazette of India dated the 28th July, 2011.

(2) The All India Services (Death-Cum-Retirement Benefits) Second Amendment Rules, 2011 published in Notification No.
G.S.R. 612(E) in Gazette of India dated the 9th August, 2011.

(3) The Indian Administrative Service (Recruitment) Amendment Rules, 2010 published in Notification No. G.S.R. 151 in
Gazette of India dated the 21st May, 2011.

(4) The Indian Police Service (Recruitment) Amendment Rules, 2010 published in Notification No. G.S.R. 152 in Gazette of
India dated the 21st May, 2011.

(5) The Indian Forest Service (Recruitment) Amendment Rules, 2010 published in Notification No. G.S.R. 153 in Gazette of
India dated the 21st May, 2011.

(Placed in Library, See No. LT 5136 /15/11)

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI D. PURANDESWARI): I
beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions)
of the Indian Institute of Technology Gandhinagar,
Ahmedabad, for the year 2008-2009, alongwith Audited
Accounts.

 (ii) Statement regarding Review (Hindi and English versions)
by the Government of the working of the Indian Institute
o f Technology Gandhinagar, Ahmedabad, for the year



2008-2009.
(2) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 5137 /15/11)

 

(3)

(i) A copy of the Annual Report (Hindi and English versions)
of the Sardar Vallabhbhai National Institute of Technology,
Surat, for the year 2009-2010.

 (ii) A copy of the Annual Accounts (Hindi and English
versions) of the Sardar Vallabhbhai National Institute of
Technology, Surat, for the year 2009-2010, together with
Audit Report thereon.

 (iii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Sardar Vallabhbhai
National Institute of Technoloy, Surat, for the year 2009-
2010.

(4) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (3) above.

(Placed in Library, See No. LT 5138 /15/11)

 

 

 

(5)

(i) A copy of the Annual Report (Hindi and English versions)
of the National Institute of Technology, Jalandhar, for the
year 2009-2010, alongwith Audited Accounts.

 (ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of
Technology, Jalandhar, for the year 2009-2010.

(6) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (5) above.

(Placed in Library, See No. LT 5139 /15/11)

 

(7)

(i) A copy of the Annual Report (Hindi and English versions)
of the National Institute of Technology Hazratbal, Srinagar,
for the year 2009-2010, alongwith Audited Accounts.

  
 (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the National Institute of
Technology Hazratbal, Srinagar, for the year 2009-2010.

(8) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (7) above.

(Placed in Library, See No. LT 5140 /15/11)

 

(9)

(i) A copy of the Annual Report (Hindi and English versions)
of the National Institute of Technology, Hamirpur, for the
year 2009-2010, alongwith Audited Accounts.

  
 (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the National Institute of



Technology, Hamirpur, for the year 2009-2010.
(10) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (9) above.

(Placed in Library, See No. LT 5141 /15/11)

 
(11) (i) A copy of the Annual Report (Hindi and English versions)

of the Sarva Shiksha Abhiyan UT of Daman & Diu, Silvassa,
for the year 2008-2009, alongwith Audited Accounts.

 (ii) Statement regarding Review (Hindi and English versions)
by the Government of the working of the Sarva Shiksha
Abhiyan UT of Daman & Diu, Silvassa, for the year 2008-
2009.

(12) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (11) above.

(Placed in Library, See No. LT 5142 /15/11)

 

(13)

(i) A copy of the Annual Report (Hindi and English versions)
of the National Bal Bhavan, New Delhi, for the year 2009-
2010.

 (ii) A copy of the Annual Accounts (Hindi and English
versions) of the National Bal Bhavan, New Delhi, for the
year 2009-2010, together with Audit Report thereon.

 (iii) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Bal Bhavan,
New Delhi, for the year 2009-2010.

(14) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (13) above.

(Placed in Library, See No. LT 5143 /15/11)

 
(15) A copy of the Annual Accounts (Hindi and English versions) of the

Central University of Gujarat, Gandhinagar for the year 2008-2009,
together with Audit Report thereon.

(16) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (15) above.

(Placed in Library, See No. LT 5144 /15/11)
(17) A copy of the Annual Accounts (Hindi and English versions) of the

Central University of Gujarat, Gandhinagar for the year 2009-2010,
together with Audit Report thereon.

(18) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (17) above.

(Placed in Library, See No. LT 5145 /15/11)

(19)

(i) A copy of the Annual Report (Hindi and English versions)
of the Gujarat Mahila Samakhya Society, Ahmedabad, for
the year 2008-2009, alongwith Audited Accounts.

 (ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Gujarat Mahila
Samakhya Society, Ahmedabad, for the year 2008-2009.

(20) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (19) above.

(Placed in Library, See No. LT 5146 /15/11)



 
(21) A copy of the Annual Accounts (Hindi and English versions) of the

Indian Institute of Information Technology, Allahabad, for the year
2009-2010, together with Audit Report thereon.

(22) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (21) above.

(Placed in Library, See No. LT 5147/15/11)
(23) (i) A copy of the Annual Report (Hindi and English versions)

of the Sarva Shiksha Abhiyan UEE Mission, Delhi, for the
year 2006-2007, alongwith Audited Accounts.

 (ii) Statement regarding Review (Hindi and English versions)
by the Government of the working of the Sarva Shiksha
Abhiyan UEE Mission, Delhi, for the year 2006-2007.

(24) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (23) above.

(Placed in Library, See No. LT 5148 /15/11)

 
(25) (i) A copy of the Annual Report (Hindi and English versions)

of the Sarva Shiksha Abhiyan UEE Mission, Delhi, for the
year 2009-2010, alongwith Audited Accounts.

 (ii) Statement regarding Review (Hindi and English versions)
by the Government of the working of the Sarva Shiksha
Abhiyan UEE Mission, Delhi, for the year 2009-2010.

(26) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (25) above.

(Placed in Library, See No. LT 5149 /15/11)

 
(27) (i) A copy of the Annual Report (Hindi and English versions)

of the Maharashtra Prathmik Shikshan Parishad, Mumbai,
for the year 2008-2009, alongwith Audited Accounts.

 
 (ii) Statement regarding Review (Hindi and English versions)

by the Government of the working of the Maharashtra
Prathmik Shikshan Parishad, Mumbai, for the year 2008-
2009.

(28) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (27) above.

(Placed in Library, See No. LT 5150/15/11)

 

(29)

(i) A copy of the Annual Report (Hindi and English versions)
of the National Council for Teacher Education, New Delhi,
for the year 2009-2010.

 (ii) A copy of the Annual Accounts (Hindi and English
versions) of the National Council for Teacher Education,
New Delhi, for the year 2009-2010, together with Audit
Report thereon.

 (iii) Statement regarding Review (Hindi and English versions)
by the Government of the working of the National Council
for Teacher Education, New Delhi, for the year 2009-2010.

(30) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (29) above.-



(Placed in Library, See No. LT 5151 /15/11)

 

(31)

(i) A copy of the Annual Report (Hindi and English versions)
of the Rajiv Gandhi Indian Institute of Management,
Shillong, for the year 2009-2010, alongwith Audited
Accounts.

  
 (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Rajiv Gandhi Indian
Institute of Management, Shillong, for the year 2009-2010.

(32) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (31) above.

(Placed in Library, See No. LT 5152 /15/11)

 

(33)

(i) A copy of the Annual Report (Hindi and English versions)
of the Central University of Orissa, Bhubaneswar, for the
year 2009-2010, alongwith Audited Accounts.

  
 (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Central University of
Orissa, Bhubaneswar, for the year 2009-2010, for the year
2009-2010.

(34) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (33) above.

(Placed in Library, See No. LT 5153 /15/11)

 
(35) (i) A copy of the Annual Report (Hindi and English versions)

of the Gujarat Mahila Samakhya Society, Ahmedabad, for
the year 2007-2008, alongwith Audited Accounts.

 (ii) Statement regarding Review (Hindi and English versions)
by the Government of the working of the Gujarat Mahila
Samakhya Society, Ahmedabad, for the year 2007-2008.

(36) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (35) above.

(Placed in Library, See No. LT 5154 /15/11)

 
(37) (i) A copy of the Annual Report (Hindi and English versions)

of the Kerala Mahila Samakhya Society, Trivandrum, for
the year 2008-2009, alongwith Audited Accounts.

 
 (ii) Statement regarding Review (Hindi and English versions)

by the Government of the working of the Kerala Mahila
Samakhya Society, Trivandrum, for the year 2008-2009.

(38) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (37) above.

(Placed in Library, See No. LT 5155 /15/11)

 
(39) (i) A copy of the Annual Report (Hindi and English versions)

of the State Mission Authority Sikkim, Gangtok, for the



year 2009-2010, alongwith Audited Accounts.
 (ii) Statement regarding Review (Hindi and English versions)

by the Government of the working of the State Mission
Authority Sikkim, Gangtok, for the year 2009-2010.

(40) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (39) above.

(Placed in Library, See No. LT 5156 /15/11)

 
(41) (i) A copy of the Annual Report (Hindi and English versions)

of the Central University of Bihar, Patna, for the years
2008-2009 and 2009-2010, alongwith Audited Accounts.

 (ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central University of
Bihar, Patna, for the years 2008-2009 and 2009-2010.

(42) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (41) above.

(Placed in Library, See No. LT 5157 /15/11)

 
(43) (i) A copy of the Annual Report (Hindi and English versions)

of the Central University of Punjab, Bathinda, for the years
2008-2009 and 2009-2010.

 (ii) A copy of the Annual Accounts (Hindi and English
versions) of the Central University of Punjab, Bathinda, for
the years 2008-2009 and 2009-2010, together with Audit
Report thereon.

 (iii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central University of
Punjab, Bathinda, for the year 2009-2010.

(44) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (43) above.

(Placed in Library, See No. LT 5158 /15/11)

 
(45) (i) A copy of the Annual Report (Hindi and English versions)

of the Rajiv Gandhi University, Rono Hills, for the year
2009-2010, alongwith Audited Accounts.

 (ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Rajiv Gandhi University,
Rono Hills, for the year 2009-2010.

(46) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (45) above.

(Placed in Library, See No. LT 5159 /15/11)

 
 

(47)

 

(i)

 

A copy of the Annual Report (Hindi and English versions)
of the Indian Institute of Management, Calcutta, for the
year 2009-2010, alongwith Audited Accounts.

 (ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Management, Calcutta, for the year 2009-2010.

(48)



(48) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (47) above.

(Placed in Library, See No. LT 5160 /15/11)

 
(49) (i) A copy of the Annual Report (Hindi and English versions)

of the Bihar Mahila Samakhya Society, Patna, for the year
2009-2010, alongwith Audited Accounts.

 (ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Bihar Mahila Samakhya
Society, Patna, for the year 2009-2010.

(50) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (49) above.

(Placed in Library, See No. LT 5161 /15/11)

 
(51) A copy of the Annual Report (Hindi and English versions) of the

Primary Education Development Society of Kerala (Sarva Shiksha
Abhiyan), Thiruvananthapuram, for the year 2009-2010, alongwith
Audited Accounts.

(52) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (51) above.

(Placed in Library, See No. LT 5162 /15/11)

 
(53) (i) A copy of the Annual Report (Hindi and English versions)

of the Jawaharlal Nehru University, New Delhi, for the year
2009-2010.

 
 (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Jawaharlal Nehru
University, New Delhi, for the year 2009-2010.

(54) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (53) above.

(Placed in Library, See No. LT 5163/15/11)

 
(55) A copy of the Annual Accounts (Hindi and English versions) of the

Manipur University, Imphal, for the year 2007-2008, together with
Audit Report thereon.

(56) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (55) above.

(Placed in Library, See No. LT 5164 /15/11)
(57) A copy of the Annual Accounts (Hindi and English versions) of the

Manipur University, Imphal, for the year 2008-2009, together with
Audit Report thereon.

(58) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (57) above.

(Placed in Library, See No. LT 5165 /15/11)
(59) (i) A copy of the Annual Report (Hindi and English versions)

of the Sikkim University, Gangtok, for the year 2009-2010,
alongwith Audited Accounts.

 (ii) A copy of the Review (Hindi and English versions) by the



Government of the working of the Sikkim University,
Gangtok, for the year 2009-2010.

(60) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (59) above.

(Placed in Library, See No. LT 5166 /15/11)

 
(61) (i) A copy of the Annual Report (Hindi and English versions)

of the Uttar Pradesh Mahila Samakhya Society, Lucknow,
for the year 2008-2009, alongwith Audited Accounts.

 (ii) Statement regarding Review (Hindi and English versions)
by the Government of the working of the Uttar Pradesh
Mahila Samakhya Society, Lucknow, for the year 2008-
2009.

(62) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (61) above.

(Placed in Library, See No. LT 5167 /15/11)

 
(63) (i) A copy of the Annual Report (Hindi and English versions)

of the Chhattisgarh Mahila Samakhya Society, Raipur, for
the year 2008-2009, alongwith Audited Accounts.

 (ii) Statement regarding Review (Hindi and English versions)
by the Government of the working of the Chhattisgarh
Mahila Samakhya Society, Raipur, for the year 2008-2009.

(64) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (63) above.

(Placed in Library, See No. LT 5168 /15/11)

 
(65) (i) A copy of the Annual Report (Hindi and English versions)

of the Uttarakhand Mahila Samakhya Society, Dehradun,
for the year 2008-2009, alongwith Audited Accounts.

 
 (ii) Statement regarding Review (Hindi and English versions)

by the Government of the working of the Uttarakhand
Mahila Samakhya Society, Dehradun, for the year 2008-
2009.

(66) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (65) above.

(Placed in Library, See No. LT 5169 /15/11)

 
(67) (i) A copy of the Annual Report (Hindi and English versions)

of the Uttarakhand Mahila Samakhya Society, Dehradun,
for the year 2009-2010, alongwith Audited Accounts.

 (ii) Statement regarding Review (Hindi and English versions)
by the Government of the working of the Uttarakhand
Mahila Samakhya Society, Dehradun, for the year 2009-
2010.

(68) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (67) above.

(Placed in Library, See No. LT 5170 /15/11)



 
(69) (i) A copy of the Annual Report (Hindi and English versions)

of the Sarva Shiksha Abiyan, Puducherry, for the year
2009-2010, alongwith Audited Accounts.

 
 (ii) Statement regarding Review (Hindi and English versions)

by the Government of the working of the Sarva Shiksha
Abiyan, Puducherry, for the year 2009-2010.

(70) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (69) above.

(Placed in Library, See No. LT 5171 /15/11)

 

 
(71) (i) A copy of the Annual Report (Hindi and English versions)

of the Uttar Pradesh Mahila Samakhya Society, Lucknow,
for the year 2008-2009, alongwith Audited Accounts.

 (ii) Statement regarding Review (Hindi and English versions)
by the Government of the working of the Sarva Shiksha
Abiyan, Puducherry, for the year 2008-2009.

(72) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (71) above.

(Placed in Library, See No. LT 5172/15/11)

 
(73) (i) A copy of the Annual Report (Hindi and English versions)

of the Andhra Pradesh Mahila Samatha Society,
Secunderabad, for the year 2009-2010, alongwith Audited
Accounts.

 (ii) Statement regarding Review (Hindi and English versions)
by the Government of the working of the Andhra Pradesh
Mahila Samatha Society, Secunderabad, for the year 2009-
2010.

(74) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (73) above.

(Placed in Library, See No. LT 5173 /15/11)

 
(75) (i) A copy of the Annual Report (Hindi and English versions)

of the Kerala Mahila Samakhya Society, Trivandrum, for
the year 2009-2010, alongwith Audited Accounts.

 (ii) Statement regarding Review (Hindi and English versions)
by the Government of the working of the Kerala Mahila
Samakhya Society, Trivandrum, for the year 2009-2010.

(76) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (73) above.

(Placed in Library, See No. LT 5174 /15/11)

 
(77) (i) A copy of the Annual Report (Hindi and English versions)

of the Sarva Shiksha Abhiyan UT of Daman & Diu, Silvassa,
for the year 2009-2010, alongwith Audited Accounts.

 (ii) Statement regarding Review (Hindi and English versions)
by the Government of the working of the Sarva Shiksha



Abhiyan UT of Daman & Diu, Silvassa, for the year 2009-
2010.

(78) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (77) above.

(Placed in Library, See No. LT 5175 /15/11)

 

(79)

(i) A copy of the Annual Report (Hindi and English versions)
of the Indian Institute of Management Kozhikode,
Kozhikode, for the year 2009-2010, alongwith Audited
Accounts.

 (ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Management Kozhikode, Kozhikode, for the year 2009-
2010.

(80) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (79) above.

(Placed in Library, See No. LT 5176 /15/11)

 
(81) A copy of the Annual Accounts (Hindi and English versions) of the

Jawaharlal Nehru University, New Delhi, for the year 2009-2010,
together with Audit Report thereon.

(82) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (81) above.

(Placed in Library, See No. LT 5177 /15/11)
(83) A copy of the Annual Accounts (Hindi and English versions) of the

University of Allahabad, Allahabad, for the year 2009-2010,
together with Audit Report thereon.

(84) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (83) above.

(Placed in Library, See No. LT 5178 /15/11)
(85) (i) A copy of the Annual Report (Hindi and English versions)

of the Tamil Nadu State Mission of Education for all,
Chennai, for the year 2009-2010, alongwith Audited
Accounts.

 (ii) Statement regarding Review (Hindi and English versions)
by the Government of the working of the Tamil Nadu State
Mission of Education for all, Chennai, for the year 2009-
2010.

(86) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (85) above.

(Placed in Library, See No. LT 5179 /15/11)

 

(87) A copy each of the following Notifications (Hindi and English versions) under Section 33 of the National Council for
Teacher Education Act, 1993:-

(i)                     The National Council for Teacher Education (Recognition Norms and Procedure) (Third Amendment)
Regulations, 2010 published in Notification No. F. No. 51-1/2009/NCTE (N&S) in Gazette of India dated the
26th November, 2010.

(Placed in Library, See No. LT 5180 /15/11)

 



(ii)                    Notification No. F. 28-11/2011-EE-10 published in Gazette of India dated the 28th June, 2011 regarding
constitution of a High Powered Commission under the Chairmanship of Hon'ble Justice (Retd.) J.S. Verma,
former Chief Justice of India in pursuance of the orders of the Hon'ble Supreme Court of India dated
13.05.2011 SLP(C) Nos. 4247 and 4248/2011.

(Placed in Library, See No. LT 5181 /15/11)

 

(iii)                  S.O. 1548(E) published in Gazette of India dated the 7th July, 2011, superseding the National Council for
Teacher Education for a period of six month w.e.f. 7.7.2011.

(Placed in Library, See No. LT 5182 /15/11)

 

(iv)                  The National Council for Teacher Education (number of persons to be nominated to the Regional Committee,
their term of office and allowance payable) First Amendment Regulation, 2011 published in Notification No. F.
51-1/2009/NCTE (N&S) in Gazette of India dated the 14th February, 2011.

(Placed in Library, See No. LT 5183 /15/11)

 

(v)                   Notification No. F. 47-49/2009/NCTE/CDN published in Gazette of India dated the 7th February, 2011 regarding
termination of Eastern Regional Committee and nomination of Prof. Manmatha Kundu.

(88) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at item No. (i) of (87) above.

(Placed in Library, See No. LT 5184 /15/11)

 

(89)                  A copy of the Statement (Hindi and English versions) explaining reasons for not laying the Annual Report and
Audited Accounts of the Rajiv Gandhi University for the year 2009-2010 within the stipulated period of nine months
after the close of the accounting year.

(Placed in Library, See No. LT 5185 /15/11)

 

(90)

(i) A copy of the Annual Report (Hindi and English versions)
of the National Institute of Foundry and Forge Technology,
Ranchi, for the year 2009-2010, alongwith Audited
Accounts.

 (ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of
Foundry and Forge Technology, Ranchi, for the year 2009-
2010.

(91) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (90) above.

(Placed in Library, See No. LT 5186/15/11)

 
(92) (i) A copy of the Annual Report (Part - I & II) (Hindi and

English versions) of the University of Delhi, Delhi, for the
year 2008-2009.

 (ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the University of Delhi,
Delhi, for the year 2008-2009.

(93) Statement (Hindi and English versions) showing reasons for delay



in laying the papers mentioned at (92) above.

(Placed in Library, See No. LT 5187 /15/11)

 
(94) (i) A copy of the Annual Report (Hindi and English versions)

of the Sarva Shiksha Abhiyan UEE Mission, Delhi, for the
year 2007-2008, alongwith Audited Accounts.

 (ii) Statement regarding Review (Hindi and English versions)
by the Government of the working of the Sarva Shiksha
Abhiyan UEE Mission, Delhi, for the year 2007-2008.

(95) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (94) above.

(Placed in Library, See No. LT 5188 /15/11)

 
(96) (i) A copy of the Annual Report (Hindi and English versions)

of the Sarva Shiksha Abhiyan UEE Mission, Delhi, for the
year 2008-2009, alongwith Audited Accounts.

 (ii) Statement regarding Review (Hindi and English versions)
by the Government of the working of the Sarva Shiksha
Abhiyan UEE Mission, Delhi, for the year 2008-2009.

(97) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (96) above.

(Placed in Library, See No. LT 5189/15/11)

 
(98) (i) A copy of the Annual Report (Hindi and English versions)

of the English and Foreign Languages University,
Hyderabad, for the year 2009-2010.

 (ii) Statement regarding Review (Hindi and English versions)
by the Government of the working of the English and
Foreign Languages University, Hyderabad, for the year
2009-2010.

(99) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (98) above.

(Placed in Library, See No. LT 5190 /15/11)

 
(100) (i) A copy of the Annual Report (Hindi and English versions)

of the Indian School of Mines, Dhanbad, for the year 2009-
2010, alongwith Audited Accounts.

 (ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian School of Mines,
Dhanbad, for the year 2009-2010.

(101) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (100) above.

(Placed in Library, See No. LT 5191 /15/11)

 
(102) (i) A copy of the Annual Report (Hindi and English versions)

of the Indira Gandhi National Tribal University,
Amarkantak, for the years 2008-2009 and 2009-2010.

 (ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indira Gandhi National
Tribal University, Amarkantak, for the years 2008-2009 and



2009-2010.
(103) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (102) above.

(Placed in Library, See No. LT 5192 /15/11)

 
(104) A copy of the Annual Accounts (Hindi and English versions) of the

Hemwati Nandan Bahuguna Garhwal University, Srinagar Garhwal,
for the year 2009-2010, together with Audit Report thereon.

(105) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (104) above.

(Placed in Library, See No. LT 5193 /15/11)
(106) (i) A copy of the Annual Report (Hindi and English versions)

of the University of Allahabad, Allahabad, for the year
2009-2010.

 (ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the University of Allahabad,
Allahabad, for the year 2009-2010.

(107) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (106) above.

(Placed in Library, See No. LT 5194 /15/11)

 
(108) (i) A copy of the Annual Report (Hindi and English versions)

of the Central University of Haryana, Mahendergarh, for
the year 2009-2010, alongwith Audited Accounts.

 
 (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Central University of
Haryana, Mahendergarh, for the year 2009-2010.

(109) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (108) above.

(Placed in Library, See No. LT 5195 /15/11)

 
(110) A copy of the Annual Accounts (Hindi and English versions) of the

Nagaland University, Lumami, for the year 2009-2010, together
with Audit Report thereon.

(111) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (110) above.

(Placed in Library, See No. LT 5196 /15/11)

(112) A copy of the All India Council for Technical Education (Grant of Approvals for Technical Institutions) Regulations,
2010 (Hindi and English versions) published in the Notification No. F. No. 37-3/Legal/ 2011 in Gazette of India dated the

10th December, 2010 under Section 24 of the All India Council for Technical Education Act, 1987, together with a

corrigendum thereto published in Notification No. 37-3/Legal/AICTE/2011 dated 3rd June, 2011.

(113) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (112) above.

(Placed in Library, See No. LT 5197 /15/11)

MR. DEPUTY-SPEAKER: Item no. 7 − Shri Namo Narain Meena.

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI S.S. PALANIMANICKAM): Sir, â€¦..



DR. MURLI MANOHAR JOSHI (VARANASI): Sir, has he been permitted to lay it on his behalf?  Has the letter come from the
hon. Minister, Shri Namo Narain Meena?

 

 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI S.S. PALANIMANICKAM): On behalf of Shri Namo Narain
Meena, I beg to lay on the Table a copy of the Notification No.85/2011−Customs (Hindi and English versions) published in

Gazette of India dated the 6t h September, 2011 together with an explanatory memorandum seeking to supersede

Notification No. 107/2008-Customs, dated 6th October, 2008 so as to continue exemption for specified goods already

covered under erstwhile Notification No. 107/2008-Customs, dated 6th October, 2008 and to extend the exemption to some
additional goods when imported from Least Developed member-countries of SAARC under South Asian Free Trade
Agreement (SAFTA), subject to the fulfillment of Rules of Origin, under Section 159 of the Customs Act, 1962.

(Placed in Library, See No. LT 5198 /15/11)

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI S.S. PALANIMANICKAM): I beg to lay on the Table a copy
of the Acquisition of State Bank of India Commercial and International Bank Limited Order, 2011 (Hindi and English

versions) published in the Notification No. G.S.R. 590(E) in Gazette of India dated the 29th July, 2011 issued under sub-
section (2) of Section 35 of the State Bank of India Act, 1955.

(Placed in Library, See No. LT 5199 /15/11)

 

 

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI D. NAPOLEON): I beg to lay
on the Table:-

(1) A copy each of the following papers (Hindi and English versions):-

(i)              Memorandum of Understanding between the National Scheduled Castes Finance & Development Corporation
and the Ministry of Social Justice & Empowerment for the year 2011-2012.

(Placed in Library, See No. LT 5200 /15/11)

 

 

(ii)            Memorandum of Understanding between the National Safai Karamcharis Finance & Development Corporation
and the Ministry of Social Justice & Empowerment for the year 2011-2012.

(Placed in Library, See No. LT 5201/15/11)

 

(2) A copy each of the following papers (Hindi and English versions) under sub-
section (1) of section 619A of the Companies Act, 1956:-

(i) Review by the Government of the working of the National Safai
Karamcharis Finance and Development Corporation, New Delhi,
for the year 2009-2010.

 (ii) Annual Report of the National Safai Karamcharis Finance and
Development Corporation, New Delhi, for the year 2009-2010,
alongwith Audited Accounts and comments of the Comptroller and
Auditor General thereon.

(3)



(3) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (2) above.

(Placed in Library, See No. LT 5202/15/11)

 

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND INFORMATION TECHNOLOGY (SHRI MILIND
DEORA): I beg to lay on the Table:-

(1) A copy of the Memorandum of Understanding (Hindi and English versions) between the ITI Limited and the Department
of Telecommunications, Ministry of Information Technology for the year 2011-2012.

(Placed in Library, See No. LT 5203 /15/11)

 

 

(2) A copy each of the following Notifications (Hindi and English versions) under Section 37 of the Telecom Regulatory
Authority of India Act, 1997:-

(i)              The Telecom Commercial Communications Customer Preference (Fourth Amendment) Regulations, 2011
published in Notification No. F. No. 305-17/2010-Qos in Gazette of India dated the 28th February, 2011.

(Placed in Library, See No. LT 5204 /15/11)

 

(ii)            The Telecommunication Consumers Education and Protection Fund (Amendment) Regulations, 2011 published in
Notification No. F. No. 322-8/2010-CA in Gazette of India dated the 7th March, 2011.

(Placed in Library, See No. LT 5205 /15/11)

 

(iii)           The Telecom Commercial Communications Customer Preference (Fifth Amendment) Regulations, 2011 published
in Notification No. F. No. 305-17/2010-Qos in Gazette of India dated the 18th March, 2011.

(Placed in Library, See No. LT 5206 /15/11)

 

(iv)          The Telecom Commercial Communications Customer Preference (Amendment) Regulations, 2011 published in
Notification No. F. No. 305-17/2010-Qos in Gazette of India dated the 14th December, 2010 alongwith showing
reasons for delay in laying the paper.

(v)            The Telecom Commercial Communications Customer Preference (Second Amendment) Regulations, 2010
published in Notification No. F. No. 305-17/2010-Qos in Gazette of India dated the 14th December, 2010.

(Placed in Library, See No. LT 5207 /15/11)

 

(vi)          The Communications Customer Preference (Third Amendment) Regulations, 2011 published in Notification No. F.
No. 305-17/2010-Qos in Gazette of India dated the 31st January, 2011 alongwith showing reasons for delay in
laying the paper.

(Placed in Library, See No. LT 5208 /15/11)

 

(vii)         The Telecom Commercial Communications Customer Preference Regulations, 2010 published in Notification No.
F. No. 305-17/2010-Qos in Gazette of India dated the 1st December, 2010 alongwith showing reasons for delay
in laying the paper.

(Placed in Library, See No. LT 5209 /15/11)



 


